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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Revised Bulletin Part-1
(Brief summary of proceedings)

Friday, 30 July 2021 / 08 Shravan 1943 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Minor disruptions due to the Ruling Party Members’ insistence to take action against
Shri Om Prakash Sharma, Hon’ble Member for his remarks on 29.07.2021 and
Opposition Members demand that their notice for Calling Attention be admitted.
Announcement regarding Assembly Secretary:
The Chair announced that Shri Raj Kumar (DANICS) had joined as Secretary of the
Delhi Assembly on 20/04/2021. The Chair also placed on record the valuable
contribution of Shri C. Velmurugan during his tenure as Secretary.
The Chair directed that only the business listed in the List of Business will be taken up
for discussion.
Question Hour :
Starred questions No. 21 to 26 were asked and replied to.
Question referred to Questions & Reference Committee :
Shri Saurabh Bharadwaj, Hon’ble Member alleged that the reply to Starred Question
No. 23 was unsatisfactory and misleading. The Chair referred the matter to the
Questions & Reference Committee with the directions that it should submit its report
within a month.
Replies to Starred Questions No. 27 to 31 & 33 to 40 (Reply to Starred Question 32 was
not received) & Un-Starred Questions No. 72 to 158 were placed on the table.
Uproar in the House on certain objectionable remarks made by Shri Mohan Singh Bisht,
Hon’ble Member.
Shri Mohan Singh Bisht, Hon’ble Member withdrew his objectionable remarks.
(12.24 PM) : The Chair asked Shri Jitender Mahajan, Hon’ble Member to leave the
House for ten minutes for disturbing the House.
Uproar in the House continued
(12.27 PM) : The Chair named Shri Om Prakash Sharma, Hon’ble Member for casting
aspersions on the Chair and stated that he should be suspended for the next session.
(12.28 PM) : Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition alongwith other
Members of Opposition walked out in protest.
Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair.

1. Shri Bhupinder Singh Joon 5. Shri Naresh Yadav

(12.31 PM :Sh. Anil Kumar Bajpai and 6. Shri Raaj Kumar Anand
Shri Ajay Kumar Mahawar assumed their 7. Shri Jarnail Singh

seats in the House.) 8. Shri Ajay Kumar Mahawar
2. Shri Ajay Dutt 9. Shri Rohit Kumar

3. Shri Girish Soni 10. Shri S.K. Bagga

4. Shri Anil Kumar Bajpai 11. Smt. Preeti Jitender Tomar

12. Shri Shiv Charan Goel



8. 01.00 PM Introduction, Consideration and Passing of Bills:

I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced ‘“The Delhi
Goods & Services Tax (Amendment) Bill, 2021 (Bill No. 03 of 2021) with the
leave of the House.

01.00 PM : Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition alongwith
other Members of Opposition assumed their seats in the House.

Sh. Vijender Gupta, Hon’ble Member raised a point of order regarding insufficient
notice for introduction of Bills.

The Chair stated that he had examined the Bills and was allowing its introduction.
01.11 PM : Sh. Ramvir Singh Bidhuri, Hon’ble Leader of Opposition alongwith
other Members of Opposition walked out in protest.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

II. Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced ‘The National
Capital Territory of Delhi (Incredible India) Bed and Breakfast
Establishments (Registration and Regulation) (Amendment) Act, 2021” (Bill
No. 04 of 2021) with the leave of the House.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.
Shri Vishesh Ravi, Hon’ble Member expressed his views.
The Bill was considered clause-wise.
Hon’ble Deputy Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.
9. 01.39 PM The Chair adjourned the House upto 02.45 PM for Lunch-Break.

10. 02.53 PM House reassembled.
Hon’ble Speaker in-Chair.
11. 02.53 PM Matter raised with the permission of the Chair :
I. Shri Kuldeep Kumar, Hon’ble Member raised the issue of murder of a person in
New Kondli by Delhi Police Constable and his associates.
II. Shri Bhupinder Singh Joon, Hon’ble Member raised the issue of imported
Chinese Manjha being used in Delhi which was posing a threat to human life and
demanded that its import and sale be banned.
12. 02.55 PM Short Duration Discussion (Rule-55) :

I. Shri Akhilesh Pati Tripathi initiated discussion on ‘Unconstitutional and
unwarranted interference in the jurisdiction of the Delhi Legislative Assembly and
its Committees by Union Government’.

The following Members participated in the discussion :
2. Shri Saurbh Bharadwaj
3. Shri Vijender Gupta
4. Shri Raghav Chadha
5. Ms. Atishi
Shri Satyendar Jain, Hon’ble Minister of Home replied to the discussion.

13. 04.36 PM II. Shri Sanjeev Jha initiated discussion on ‘poor condition of road, parks and
sanitation facilities in Municipal Corporations of Delhi area severely affecting
health and environment in Delhi’.

The following Members participated in the discussion :
2. Shri Kuldeep Kumar



3. Shri Jitender Mahajan
4. Shri Rajesh Gupta

Shri Satyendar Jain, Hon’ble Minister of Urban Development replied to the

discussion.

14. 05.00 PM Motion under Rule-107 :

I.  Shri Jarnail Singh, Hon’ble Member initiated discussion on the following motion:

“This House notes with concern that the Union Government has not heeded to the
demands by the farmers for withdrawal of the Farm Laws in spite of their peaceful
protests;

Keeping in view the genuine demand of the farmers and also the fact that many
farmers have lost their lives in this long struggle;

This House strongly recommends that the Union Government should immediately
repeal the three Farm Laws and call the farmers association for talks to understand
their grievances.”

The following Members participated in the discussion :
2. Shri Virender Singh Kadian
3. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition

Shri Satyendar Jain, Hon’ble Minister of Home replied to the Motion.

The Motion was put to vote and adopted by voice-vote.

15. 05.27PM 1I. Shri Saurabh Bharadwaj, Hon’ble Member initiated discussion on the following
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motion :
“This House recommends that Doctors and Paramedical Staff of Delhi who have
served during the Corona pandemic be selected for the ‘Padma Awards’”.
He also proposed an amendment to the Motion.
The following Members participated in the discussion :
Shri Rohit Kumar
Shri Ajay Kumar Mahawar
Shri Bhupinder Singh Joon
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition.
Shri Arvind Kejriwal, Hon’ble Chief Minister expressed his views and agreed
to the amendment.

A

The following amended Motion was put to vote and adopted by voice-vote unanimously:

“This House recommends that Doctors and Paramedical Staff of Delhi who have
served during the Corona pandemic be selected for the ‘Padma Awards’.

The House also recommends that all Indian Doctors, Nurses and Paramedical Staff
be awarded the ‘Bharat Ratna’ in a collective manner.”

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition requested the Chair to
reconsider the decision against Sh. Om Prakash Sharma, Hon’ble Member for next
session

The Chair agreed to the request and advised that the Hon’ble Member should accord due
respect to the Chair and maintain the dignity of the House.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, Hon’ble Members and other agencies for their co-operation in smooth
conduct of the Session.

National Anthem - Jan-Gan-Man

The Chair adjourned the House sine-die.

Raj Kumar
Secretary



